THE REPEALING AND AMENDING ACT, 2001

No. 30 oF 2001

(3rd September, 2001.]

An Actto repeal certain ‘enactments and to amend certain other enactments.

 Beit enacled by Parliament in the Flﬁy-second Year of the Republlc of India as_

follows:—
1. This Act may be called the Repealing and Amendi'n'g Act, 2001

2. The enaclments specnﬁed in the Ftrst Schedule are hereby repealed to the extent

- mentioned in the fourth column thereof

3. The enactments specnﬁed in the Second Schedule are hereby amended to the extent
and in the manner mentioned in the fourth column thereof.

. 4. The repeal by this Act of any enactment shall:not alTect any other enactment in
- which the repealed enactment has been apphed mcorporated or referred to;
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and this Act shall not affect the validity, invalidity, effect or consequences of anything

already done or suffered, or any right, title, obligation or liability already acquired, accrued or
incurred, or any remedy or proceeding in respect thereof, or any release or. discharge of or

from any debt, penalty, obligation, liability, claim or demand, or any indemnity already granted, -

or lhe proof of any past act or thing;

nor shall this Act affect any principle or rule of law or established jurisdiction, form or

course of pleading, practice or procédure, or existing usage, custom, privilege, restriction,
exemption, office or appointment, notwithstanding that the same respectively may have
been in any manner affirmed or recognised or derived by, in or from any enactment hﬁreby
repealed;

nor shall the repeal by this Act of any enactment revive or restore any jurisdiction,
office, custom, liability, right, title, privilege, restriction, exemption, usage, practlce proce-
dure or other matter or thing not now existing or in force.

THE FIRSTSCHEDULE
" (See section 2)
REPEALS »
Year No. ‘ : Short title Extent of
' ' ' repeal
) ~ 3 , 4

1985 1 The Foreign Contribution (Regulation) Amendment Act, 1985 The whole.

#1985 3 The General Insuraice Business (Nationalisation) Sections 2,
: Amendment Act, 1985 ' : , 3and 4,
1985 9 The Representation of the People (Amcndmcnt) Act 1985 The whole. :
1985 11 The Sugar Undertakings (Taking Over of Management) The whole.
' Amendment Act, 1985 ’
1985 12 The Gangtok Municipal Corporation (Amendment) Act, 1985 The whole,
1985 20 The Requisitioning and Acquisition of Immovable Property The whole.
- (Amendment) Act, 1985 ‘
1985 24 The Government of Union Territories (Amendment) ~ % Thewhole.
_ Act, 1985
1985 25 The Compulsory Deposit Scheme (Income-tax Payers) " Thewhale.
"~ Amendment Act, 1985
1985 26 The Union Duties of Excise (Distribution) Amendment The whole:
T Act, 1985 o : S
1985 27 The Additional Duties of Excise (Goods of Special -~ The whole.
lmpqrtance)Amendment Act, 1?85 , L

1985 28 The Estate Duty (Distribution) Amendment Act, 1985 The whole.

1985 30 The Paymentof Bonus (Amendment) Act 1985 - - - ~ The whole. -

(985 31 The Terrorist and Disruptive Activities (Prevention) Act 1985 The whole,

1985 33 ‘The Coinage (Amendment) Act, 1985 The whole.
- 1985 34 The AndhraPradesh Leglslative Councxl {Abolition) Act, 1985 Sections 4,

5and6.
1985 35 The Companies (Amendment) Act 1985 - ~ The whole.
1985 36 - The High Court and Supreme Court Judges (Conditions of The whole.
' Service) Amendment Act, 1985 : » :
1985 - 38 ‘The Monopolies and Restrictive Trade Practices : The whole.

(Amendment) Act, 1985
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1985

1 2 3 ; 4
1985 © 39 The Arms(Amendment) Act, 1985 The whole.
1985 40 The Securitics Contracts (Regulation) Amendment Act, 1985 The whole.
1985 43 The State Financial Corporations (Amendment) Act, 1985 The whole.
1985 44 The Criminal Law Amendinent (Amending) Act, 1985 - The whole.
1985 45 The Terrorist Affected Areas (Special Courts) Amendmnent Sections 2
Act, 1985 and 3.
1985 46 The Terrorist and Disruptive Activities (Prevention) The whole.
) Amendment Act, 1985
1985 47 The Indian Railways (Amendment) Act, I985 The whole.
I985 48 The Coffee (Amendment) Act, 1985 The whole.
1985 49 The Essential Services Mdintenance (Amendment) Act, 1985 The whole.
1985 51 The Auroville (Emergency Provisions) Amendment Act, 1985 - The whole.
1985 52 The Estate Duty (Amendmént) Act; 1985 The whole.
1985 55 The Coal Mines (Conservauon and Devclopment) The whole.
, Amendment Act, 1985
1985 56 The Government Savings Laws (Amendment) Act, 1985 - The whole.
1985, 57 The Tobacco Board (Amendment) Act, 1985 - “The whole.
1985 60  The Railway Protection Force (Amendment) Act, 1985 Sections 2
st to 18 and
~ the
g ’ ’ Schedule.
1985 62 The Employment of Children (Amendment) Act, 1985 The whole.
1985. 63 The Unit Trust of India (Amendment) Act, 1985 The whole.
1985 65 The Citizenship (Amendment) Act, 1985 * The whole.
1985 66 The Lighthouse (Amendment) Act, 1985 The whole.
1985 67 The Payment of Bonus (Second Amendment) Act, 1985 The whole.
1985 69 The Alrcraﬂ‘(Amendment) Act, 1985 The whole.
70 The University Grants Commlssmn (Amendment) Act, 1985 The whole.
1985 72 The International Alrports Authority (Amendment) Act, 1985  Sections 2
' :  and3.
1985 73 The Bonded Labour System (Abolition) Amendment Act, 1985 The whole. \
1985 74 T he Salary, Allowances and Pension of Members of The whole.
, Parliament (Amsndment) Act, 1985.
1985 75 The Salaries and Allowances-of Officers of Parliament The whole.
(Amendinent) Act, 1985
1985 76 The Salaries and Allowances of Ministers (Amendment) The whole.
Act, 1985 - "
1985 77 The President's Penston (Amendment) Act 1985 The whole.
1985 78 The Salary and Allowances of Leaders of Opposmon in The whole.
Parliament (Amendment) Act, 1985 p
1985 79 The Central Excises and Salt (Amendment) Act, 1985~ Sections 2 7
 to7.
1985 8 The Customs (Amendment) Act, 1985 : ‘Se,ctions 2
S o o -to13..
1985 81 TheBanking Laws(Amendment)Act, 1985 - Sections2 .
: ' ~to%and 11

to18.
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198 4 The Delegated Legislatlon Provisions (Amendment) Act, 1985 " The whole.
1986 9 The Motor Vehicles (Amendment) Act, 1986 The whole.
1986. 14 "The Contract Labour (Regulatlon and Abolmon) Amendment The whole.
B Act, 1986
1986- 19 The Administrative Tribunals (Amendment) Act, l986 Sections 2
l to 23.
1986 %0 The Inter-State Water Disputes (Amendment) Act, 1986 The whole.
1986 22 The Supreme Court (Number of Judges) Amendment The whole.
, Act, 1986 | "
1986 24 The Tea (Amendment) Act, 1986 The whole.
1986 26 The Income-tax (Amendment) Act, 1986 The whole.
1986 28 The Wild Life (Protection) Amendment Act, 1986 The whole.
1986 31 The Indian Electricity (Amendment) Act, 1986 The whole.
1986 33 The Merchant Shipping (Amendment) Act, 1986 Sections 2
' v ‘ : , : to 4,
1986 34 The State of Mizoram Act, 1986 = Sections 4,
- ’ 5, 7,13,
14,39 to-
42, the First
f SCheduIe,
the Second
- "Schedule,
the Third
Schedule .
- and the
Fourth
, - Schedule.
198¢ 35 The Industrial Development Bank of India (Amendment) The whole.
. Act, 1986 )
1986 36 The Commlsslons of lnqmry (Amendment) Act, 1986 The whole.
1986 37 The Mines and Mmemls (Regulatlon and Development) " The whole.
o : Amendment Act, 1986
l 986 38 The ngh Court and Supreme Court Judges (Condmons - The whole.
: . of Service) Amiendment Act, 1986 -
1986 40 The Tamil Nadu Leglslattve Councll (Abolmon) Act, 1986 Sections 4
to.6.
1986 41 The Apprentices (Amendment) Act', 1986 The whole.
1986 42 The Essential Commodities (Amendme"nt) Act, 1986 The whole.
1986 43 The Dowry Prohibition (Amendment) Act, 1986 The whole.
1985 4“4 The Suppression of Immoral Traffic in Women and Girls The whole. -
. (Amendment) Aect, 1986
'1986° 48 The Sales Promotion Employees (Condltlons of Servtce) The whole.
: " Amendment Act, 1986 e
1986 9 The Estate Duty (Amendment) Act, 1986 The whole.
19815 5 The Industrial Finance Corporation (Amendment) Act, 1986. The whole. -
1986 51 " The whole.
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1 2 3 4
1986 57 The Coal Mines Nauonahsatlon Laws (Amendment) Sections 2
Act, 1986 T to 18.
1986 59 The Atomic Energy (Amendment) Act, 1986 The whole. .
1986 61 The Child Labour (Prohibition and Regulation) Act, 1986 Sections 23
. _ , to 26.
1986 67 The Indian Post Office (Second Amendment) Act, 1936 . The whole.
1986 6@ The State of Arunachal Pradesh Act, 1986 Sections 4,
' - ‘ 5,7,16, 11,
42 to 45,
the First
: Schedule,
the Second
Schedule,
the Third
Schedule
and the
Fourth-
: _ o o _ ~ Schedule,
1986 70 The Prevention of Food Adulteration (Amendment) Act, 1986.  The whole.
1986 71 The Drugs and Cosmetics (Amendment) Act, 1986 The whole.
1986 - 72 The Standards of Welghts and Measures ( Enforcemem) The whole.
' - Amendment Act, 1986 : _ _ ‘
1986 73 "The Essential Commodities (Second Amendment) Act-,: 1986 ~ The who'le.
1986 74 The Monopolies and Restrictive Trade Pracnces ' The whole.
. (Amendment) Act, 1986 - '
1986 75 The Standards of Welghts and Measures (Amcndment) The whole.
 Act, 1986 ’ -
1986 76 The Agncultural Produce (Grading and Markimz) The whole,
" Amendment Act, 1986 ’
1987 4 The Colton, Copra and Vegetable Oils Cess (Abolmon) -Sections 2
‘ Act, 1987 ‘010,
1987 8 The Delhi Mumupal Cmporauon (Amendment) Act, 1987 ~ The whole.
1987 12 The Khadi and Village Industries Commnsston (Amendment) - The whole.
Act, 1987 -
1987 13 The Merchant Shlppmg (Amendment) Act, 1987 - Sections 2
. to 9:
1987 15 The Labour Wclfarc Fund Laws (Amendment)’Act,_ 1987_ _ The whole. _
1987 16 The Goa, Daman and Diu Mining Conccssions (Abolition and  Section 14, |
o Declaration as Mining Leases) Act, 1987 S
-"1987 17 The Govemnors (Emoluments, Allowances and anlleges) The whole..
~ Amendment Act, 1987 ; . ‘
18 - Sections 5,

6,14,19,
63 to 65,
the First
Schedule

-and the
Second -

‘Schedule.
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. Smuggling Activities (Amendment) Act, 1987
1987 24 The Punjab State Legislature (Delegation of Powers) Act, 1987 The whole.

1 2 ' « 3 o .4

1987 - 19 . The State of Arunachal Pradesh (Amendment) Act, 1987 - The whole.
1987 20 The Factories (Amendment) Aél,f 1987 The whole.
1987 21 The Coconut Development Board (Amendment) Act, 1987 -~ The whole.

1987 22 The Payment of Gratuity {Amendment) Act, 1987 ' . Secﬁohs 2

. tod4and 6

o . , “109. "

-1987 23 The Conservation of Foreign Exchange and Prevention of = The whole.

'198_7 25 The Essential Commodities (Special Provisions) - - The whole.

' Continuance Act, 1987 _

1987 26 The Cinc-Workers Welfare Fund (Amendment) Act, 1987 The whole.
1987 28 The Terrorist and Disrupﬁvc Activities (Prevention) Act, 1987 The whole. - _ - ;

. 1987 29 The Atomic Eﬁcrgy (Amendment) Act, 1987 . The wholc, !

3;1\93‘7‘_‘ 30 _The All-India Institute of Medical Sciences and the Post- - -~ The whole. .
) . Graduate Institute of Medlcal qucatlon and: Rese.m,h S
o Chamhgal h (Amgidment) Act; 1987

1987 31 The ReprNcntauon of the People (Amendment) Act, 1987 - The whole. '

1987 34 The Navy (Amendment) Act, 1987 . The whole.
1987 35 The Expenditure-tax Act, |987 ' ’ ' Section 33. :
1987 38 The Representation of the People (Second Amendmant) ‘ The whole.
 Act, 1987 - o
1987 40 The Represematlon of the People (Tlnrd Amendment) | The whole.
Act, 1987 :
‘ 1987 41 The Shipping Developmem Fund Commmee (Abolmon) The whole..
- Amendment Act, 1987 - ‘ _
1987 42 The Metre Railways (Construction of Works) Amendment - The thole.
Act, 1987 .

1987 44 _The Auroville (E.nergeucy Provnsnons) Amendmem Act, 1987 - The whole.

1987 47 The Air (Prchntion and Control of Pollution) Amendment .. Clauses (i)
' Act, 1987 . \ _ - and(i)of

. - / section 2,

clause (i)

of section
4, sections
Sto 14and
" sections 16
- W . o 125
1987 48 The High Court Judges {Conditions of Service) The whole.
© Amendment Act, 1987 ’ .
1987 49 The Equal Remuneration (Amendment) Act, 1987 The whole.
1987 '5‘0 ‘The Comptroller and Auditor-General's (Duties, Powers The whole.

and Conditions of Service) Amendment Act,.l98'-7_ 4 ; |
1987 51 The Administrative Tribunals (Amendment) Act, 1987 " The whole. o ‘
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1988

~ Psychotropic Substances Act, 1988

4
1987 53 The National Housing Bank Act, 1987 ‘Section 56
' and the
Second
: - . . .. Schedule.
1987 54 The Railway Claims Tribunai Act, 1987 @3
; ‘ . Vil
1988 The Regional Rural Banks (Amendment) Act, 1987 The whole.
1988 -3 The Commission of Sati (Prevention) Act, [987 Section 19.
1988 5 The Parsi Marriage and Divorce (Amendinent) Act, 1988 The whole.
1988 10 The Delhi Administration (Amendment) Act, 1938 The whole.
1988 Il The Dethi Municipal Corporation (Amendment) Act, 1988 The whole.
1988 12 The Major Port Trusts (Amendment) Act, 1988 The whole.
1988 18 The Authorised Translahons (Cemral Laws) Amendmem The whole.
Act, 1988
1988 19 The Repealingand Amending Act, 1988 The whole.
1988 20 The Iigh Court and Suprcme Court Judges (Condmons of The whole.
 Service) Amendinerit Act, 1988 2
1988 2:1 The Tamil Nadu Stalc Leglslature (Delegauon of l’owers) ‘The whole.
S - Act, 1988 . s .
1988 22 The Tamil Nadu Agrlcullural Service Co -opcrative Soclcnes ‘Section 2.
“ 7 (Appointment of Special Officers) Amendment Act, 1988 . S
1988 23 The Tamil Nadu Co-operative Societies (Appomtmcnt of The whole.
'~ Special Officers) Amendment Act; 1988 o :
1988 24 The Nlegal Mlgranls (Determination by Tribunals) The whole.
© .+ o Amendment Act; 1988 ‘
1988 27 The Customs (Ame‘ndmem) Act, 1988 - ~ The whele.
1988 29 The Customs and Central Exciscs Laws (Amcndment) Sections 2,
: Act, 1988. . . 3,610 10
and 13 to
- 15.
1988 30 The Rajghat Samadhi (Amendment) Act, 1988 The whole.
1988 -31 The Companies (Amendment) Act, 1988 Sections 3
‘ o » to 52 and
o ‘ S 54 to 67.
1988 32 The Code of Criminal Proccdure (Amcndm‘cnt) Act, 1988 “The whole.
1988 33 The Employees’ Provident Funds and Mlscellaneous “Sections 2
: Provisions (Amendment). Act 1988 to2land23
oo ; t0 27.
. 1988 35 The Cme-Workers and Cinema Theatre Workers (Regulation . The whole.
o of Employment) Amendment Act, 1988 ’ '
1988 36 The Food Corporations (Amendment) Act, 1988 ' .- The whole.
1988 38 The Alcock Ashdown :Compgny‘le‘ned (Acquisition of * The whole.
~ Undertakings) Amendment Act, 1988 ‘
1988 42 The Arms (Amendment) Act, 1988 ' The whole. N
1988 43 The National Security (Amendmcnt) Act, l988 - The whole.
46 The Prevention of Hllicit Traffic in Narcotic Drugs and

Section 15.
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1988 49 The Prevention of Corruption Act, 1988 Section 31.
1988 50 . The Aircraft (Amendment) Act, 1988 The whole.
1988 52 The State of Arunachal Pradesh (Amendment) Act, 1988 'The whole.
1988 53 The Water (Prevention and Control of Pollution) The whole.
, . Amendment Act, 1988 -
1988 55 The Merchant Shipping (Amendment) Act, 1988 The whole.
1988 56 The Dock Workers (Regulatlon of Employment) "~ The tvltole.
: Amendment Act, 1988
1988 57 The Delhi Rent Control (Amendment) Act 1988 " The whele.
1988 60 The Salary, Allowances and Pension of Members of The whole.
. Parliament (Amendment) Act, 1988
1988 61 ‘The Maternity Benefit (Amendment) Act, 1988 . The whole.
1988 62 The Monopolies and Restrictive Trade Practices The whole.
. (Amendment) Act, 1988 »
1988 63 The (.onumssnons of lnqulry (Amendment) Act 1988 The whole.
1988 66 The Banking, Public Financial Institutions and Negotmble , “The ‘whole.:
- Instruments Laws (Amendment) Act, 1988 , : _
1988 69 The Forest (Conservation) Amendment Act, 1988 “The whole.
(1989 . 1 The Represcntatlon of the Pcople (Amendment). Act, 1988 The whole.
1989 2 The Narcotic Drugs and Fsychotropic Substances ' The whole.
R (Amendment) Act; 1988 . o
1989 10 The Delhi Municipal Laws (Amendment) Act 1989 The whole.
1989 11 The lncomc-tax (Ameéndment) Act, 1989 - The whole.
1989 -15 The Chandigarh Disturbed Areas (Amendment) Act, 1989 The whole.
1989 16 The Terrorist and Disruptive Actmtles (Preventnon) ' . The whole.
- Ameéndment Act, 1989 ' -
1989 17 The Union Duties of Excise (DiStribution) Amendment - The whole.
Act, 1989
1989 18 The Additional Duties of Fxcuse - (Goods of Specml The whole.
, Importance) Amendment Act, 1989 : ‘
1 989 20 The Central Indnstrial Security Force (Amendment) Act, 1989 " The whole,
, ],989 ‘21 The Representation of the People (Amendment) Act, 1989 © Sections 2
: e to 5.
1989 25 TheDelhi Motor Vehicles Taxation (Amendment) Act, 1989 The whole.
1989 29 The Employees' Staté Insurance (Amendment) Act, 1989 Sections 2
: . - 108,10t
44, 46 and
S . _ 47. '
1989 30 The Salary, Allowances and Pension of Members of © The whole.
Parliament (Amendmett) Act, 1989 -
1989 31 The Working Journalists and other NeW;pape( Employees The whole.
(Conditions of Service) and Miscellaneous Provisions
, (Amendment) Act, 1989 ,
1989 32 The High Court and Supreme Court Judges (Condntlom . The whole,
of Service) Amendinent Act, 1989 : ) B
1989 35 ‘Section 48,
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1989 37 The Warchousing Corporations (Amendment) Act, 1989 The whole.
1989 38 The General Insurance Business (Nationalisation) The whole.

Amendment Act, 1989 | LR
1989 39 The Small Industncs Development Bank of India Act, 1989 Section 53
. and the .
Second
: : Schedule.
1989 40 The Customs (Ainendment) Act, 1989 ~ The whole.
1990 2 The Representation of the I’eoplc (Amendment) Act, |989 The whole.
1990 Y The Criminal Law Amendment (Amending) Act, 1990 The whole.
1990 10 'The Code of Criminal Procedure (Amendment) Act, 1990 The whole.
1990 13 The Union Duties of Excise (Distribution) Amendment The whole.
o Act, 1990
1990 14 The Additional Dutics of Excise (Goods of Speclal The whole,
o - Importance) Amendmen( Act, 1990 :
1990 16 The Presndent s Emolumems and Pension (Amendment) The whole. -
S Aet, 1990 . . ’ ; :
1990 17 The Salaries and Allowances of Ofﬁcers of Parllament The whole,
y (Amendment) Act, 1990 )
1990 18 The Gold (Control) Repeal Aet, 1990 The whole.
1990 19 “Fhe Commissions of Inquiry (Amendinent) Act, 1990 The whole
1990 26 ‘The Prevention of Iilicit Trafﬁe in Narcotic Drugs _‘ The whole.
' - and Psychotropic Substances (Amendment) Act, 1990 : .
1990 27 The Conservation of Foreign Exchange and Prevention of The whole.
' Smuggling Activities (Amendment) Act, 1990 ;
1991 | The Cantonments (Amendment) Act, 1991 The whole.
1991 7 ‘The Sala;y and Allowances of Leaders of Opposmon in The whole.
~ Parliament (Amendmcnt) Act, 1991 ' _
1991 8 The Rescrve Bank of India (Amendment) Act, 1991 "The whole.
1991 9 ‘The Reserve Bank of India (Second Amendment) Act, 1991 The whole.
1991 10 The Jmnmu and Kashmir Criminal Law Amendment The Whole.
; (Amendmg) Act, 1991 ~
1991 31 The Representation of the People (Amendment) Act, 1991 The whole.
1991 32 The Delhi Municipal Laws (Amendmenl) Act, 1991 The whole.
1991 33 The Janunu and Kashmir Criminal Law Amendment (Second o The whole;
. Amending) Act, 1991 :

' 1991 34 The Consumer Protection (Amendment) Act, 199} Sections 2,
, 3 and 4.
1991 35 - The Terrorist and Disruptive Activities. (Prevenuon) The whole.

: Amendment Act, 1991 o
191 38 The Cancellation of General Elections in Punjab Act, 1991 The whole.
1991 40 The Central Excises and Customs Laws (Amendment) " The whole.
S A 1990 ~ ;
1991 42 ‘The Placesof Worship (Specnal Provisions) Act, 1991 Section 8.
1991 43 The whole.
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1991 ~ 44 ‘The Wild Life (Protection) Amendment Act, 1991 ~ Sections 2
: 121,23 t0
29, clauses
(#) and (iii)
of section
30 and
sections 31
' to32.
19 47 "Ihe Voluntary Depaosits (Immumtles and ermptlons) Section 5.
Act, 1991, L
1991 48 The Spectal Protection Group (Amendment) Act, 1991 The whole.
191 S0 The Electricity Laws (Amendment) Act, 1991 .. The whole.
1991 51 The Indian Succession {Amendment) Act, 1991 The whole.
1991 53 The Water (Prevention and Control of I’ollntion) Cess The whole.
s (Amendment) Act, 1991 )
1991 54 The Banking Regulation (Amcndment) Act, 1991 The whole.
1991 55 “The Customs (Amendment) Act, 1991 . The whole.
19917 56 The Tea Companies (Acquisition and ‘Transfer ofﬁtck Tea The whole,
: Units) Amendment Act, 1991 .
1M %3 The Sick Industrial Comipanies (Special l’rovmons) The whole.
o Amendinent Act, 1991 ' -
58 The Monopolies and Restrictive’ Trade Practices . The wiiole.
(Amendment) Act, 1991 | ; o
1991 59" The Family Courts (Amendment) Act, 1991 The whole.
1991 60 The Delhi High Court (Amendment) Act, 1991 Section 3.
1992. 1 “The Government of National Capital Territory of Delhi Section 55.
S A, 1991
1992 2 The Representation of the People (Amendment) Act, 1992  The whole.
1992 11 The Public Liability lnsurance (Amendment) Act, 1992 The whole.
21992 12 ‘The Destructive Insects and Pests (Amendment and - Seclion 2.
o Validation) Act; 1992 ;
1992 13 Tl he Copyright (Amendment) Act, 1992 Section2.
1992 14 The Indian Red Cross Socnety (Amendment) Act, 1992 The whole,
1992 . 15 - The Securities and Exchange Board of India Act, 1992 Section 33
o : ' a and the
o Schedule.
1992 20 The Parliament (Prevent ion of Disqualification) Amendment The whole.
At 1992 ,
1992 21 The Jammu and Kashmir State Legislature (Delegatlon of ~The whole.
. Powers) Act, 1992 . ‘
1992 23 The Indian Ports (Amendment) Act, 1992 The whole. -
1992 24 The Bhopal Gas Leak Disaster (Processmg of Clalms) The whole.
o Amendment Act, 1992 ' ,
1992 26 The Capital Issues (Control) Repeal Act, 1992 The whole.
1992 28 The Foreign Exchange Conservanon (Travel) Tax Abolition -~ The whole.
© Act, 1992 . , '
1992 36 The Banking Compames (Acqunsmon and Transfer of The wh__qle.
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1992 37 The Army (Amendment) Act, 1992 The whole,
1992 38 The Representation of the People (Amendinent) Act, 1992 . The whole.
1992 39 The Citizenship (Amendment) Act, 1992 ‘The whole.
1993 1 The National Highways (Amendment) Act, 1992 The whole,
1993 3 The Salary, Allowances and Pension of Members of The whole.
Parliament (Amendment) Act, 1992 ;
1993 _ 4 The Qilfields (Regulation and Development) Amendment The whole.
Act, 1993 :
1993 ‘ 5 The Himachal Pradesh State Legislaturc (Delegation of The whole.
Powers) Act, 1993 '
1993 8 The Uttar Pradesh State Leglslature (Delegation of Powers) The whole.
Act, 1993 o
1993 - 9 ‘The Madhya Pradesh State. Legtslature {Delegation of The whole.
Powers) Act, 1993
1993 10 The Rajasthan State Leglslature (Delegatlon of Powers) ~ The whole.
. Aci, 1993
1993 26 The Wild Life (Protection) Amendment Act, 1993 " The whole.
1993 28 .The Multimodal Transportation of Goods Act, 1993 Section 31
‘ , and the
‘ : , , ’ ‘Schedule. |
1993 29 The Foreign Exchange Regulation (/\mendmen.t) Ay, 1993 The wﬁole,.
1993 30 The Dentists (Amendment) Act, 1993 The whole.
1993 31 The Indian Medical Council (Amendm.nt) Act, 1993 The whole.
1993 34 The Essential Commodities (Special Provisions) The whdle.
~ Amendment Act, 1993 ; ,
1993 35 The Passports (Amendment) Act, 1993 The whole.
1993 37 The Cine-Woikers Welfare Cess (Amendment) Act, 1993 The whole.
1993 40 The Code of Criminal Procedure (Amendment) Act. 1993 The whole.
1993 42 The Criminal Law (Amendment) Act, 1993 “The whole,
- 1993 43 The Terrorist and Dtsruptlve Actlvmes (Preventton) Amendment  The whole.
© Act, 1993 ‘ . .
1993 47 The Coal Mines (Natlonahsatton) Amendment Act, 1993 The whole.
1993 48 The Salary, Allowances and Pension of Members of Parl iament  The whole.
. (Amendment) Act, 1993
1993 49 The Betwa River Board (Amendment) Act, 1993 Sections 2
. and3.
1993 50 . The Consumer Protection (Amendment) Act, 1993 The whole.
1993 52 The Conservation of Forcign Exchange and Prevention of The whole.
~ Smuggling Activities (Amendment) Act, 1993 . .
11993 53 The Prevention of llicit Traffic in Narcotic Drugs and ~ The whole.
, Psychotropic Substances (Amendment) Act, 1993 ' ,
1993 54 The Parliament (Prevention of Dtsquahﬁcatlon) The whole.
L Amendment Act, 1993 , ,
1993 66 The Extradition (Amendment) Act, 1993 The whole.
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1993 67 The Delhi Municipal Corporation (Amendment) Act, 1993 " The whole.
1993 68 The Merchant Shipping (Amendment) Act, 1993 The whole.
1993 7 The Advocates (Amcndmem) Act, 1993 . - The whole,
1993 71 The President's Emoluments and Pension (Amcndmem) The whole,
Act, 1993
1993 72 The Supreme Court Judgcs (C ondmons ongrwce) " The whole.
Amendment Act, 1993
19 1 TheGovernors (Emoluments, Allowances and Privileges) The whole.
Amendment Act, 1993 : B
1994 2 The High Court and Supreme Count Judges (Condition of . The whole.
"~ Service) Amendinent.Act, 1993 . o
1994 3 The State Bank of India (Amendment) Act, 1993 "~ The whole.
1994 4 The Chief Election Commiséiohcr and other Election ‘ The whole.
’ Commissioners (Conditions of Service) Amendment Act, 1993 /
1994 7 The Public Premises (Lvnclwn of Unau(homed Occupants) The whole.
-~ Amendment Act, 1993 ,
194 8 T he Inland Waterways Authomy of Indxa ( Amendmem) Thg whole.
Act, 1993
1994 9 TheJute Manufacturers l)cvelopment Council (Amendmen!) The whole.
- Act, 1993 - ‘
1994 1l The Census (Amendmem) Act, 1993 The whole.
1994 12 The Sick Industrial Lompames (Specnal PI'OVISIOIIS) Amendmem The whoe.
O Act, 1993 : '
1994 20 The Banking Regu’la(ion (Amendment) Act, 1994 The whole.
1994 23 The Coffee (Amendment) Act, 1994 - ~ The whole.
1994 24 The bpecml Court(Trial of Offences Relating m ‘Transactions  The whole.
' i 'secuntms) Amendmem./\cl 1994 o
1994 25 The Mines xmd Minerals (Regulation and Development) The whole.
: * Amendmcnt Act, 1994 ) R
1994 28 The Railways (Amendmcm) Act, 1994 The whole.
1994 33 Tie Rubber (Amendment) Act, 1994 _ The whole.
1994 34 The Payment of Gratuity (Amendment) Act 1994 The whole. -
1994 35 The Institutos of Technology (Amendment) Act, 1994 The whole.
1994 36 The Press Council (Amendment) Act, 1994 * The whole.
194 37 The Banking Companies (Agquisition and 1 ‘ransfer of The whole,
~ Undertakings) Amendment Act, 1994 : L :
1994 38 The Copyright (Amendment) Act, 1994 The whole,
1994 39 The Anti-hijacking (Amendment) Act, 1994 _ The whole.
1994 40 The Suppression of Unlawful Acts Against Safety of Civil The whole.
- Aviation (Amendment) Act, 1994 = : : .
1994 41 The Coir Industry (Amendment) Act 1994 - , The whole.
1994 51 The Comptroller and Auditor-General's (Duties, Powers and ~The whole.
v Conditions of Service) Amendment Act, 1994 : SR
1994 54 The Motor Vehicles (Amendment) Act, 1994 The whole.
1994 .55 Section 45.
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1994 59 The Lg:gal Scrvicgs'Aulhorilics (Amendment) Act, 1994 “The whole.
195 1 The C6||lillgcnlc‘y’fl“\lml of India (Amendment) Act, 1994 ‘The whole.
193 4 The Special Protection Group (Amendinent) Act, 1995 '[1‘1;6 whole.
<1995 -5 The Industrial Development. lhnk of India (Amendment) The whole.
Act, 1995 .
1995 6 7The Customs Tar I(T(Amendmenl) Act, 1995 The whole.
1995 8 The Banking Companies (Acquisition and Transfer of The whole.
‘ Undertakings) Amendment Act, 1995 :
1995 .9  The Securitics Laws (Amendment) Act, 1995 The whole.
1995 18 The Salary, Allowances and Pension of Members of The whole.
Parliament (Amendment) Aet, 1995
1995 19 The Cotton Tranysporl Repeal Act, 1995
1995 24 the Indian-Penal Code (Amendment) Act, 1995 “The whole,
[995 25 The Assam University (Amendment) Act, 1995 “The whole. -
1995 26 -'Ihe National lligliways (Amendment) Act, 1995 “The whole.
1995 28 ‘The Recovery of Debts Due to Banks and Financial The whole.
Institutions (Amendment) Act, 1995 _
1995 29 Thé Maternity Benefit (/\mm\dment)‘/\cl‘ 1995 The whole.
1995 30 ‘The Workmcn's Compensation (Amcndment) Act, 1295 The whole,
1995 - 31 The Union Dutics ofousc (Distribution) Amendment The thle. :
Act, 1995 :
“ 1995 32 The Additional Duucs of Excise (Goods of%pccml “The whole.
Importance) Amendment Act, 1995 ‘ .
1995 . 34 The Payment of Bonus (Amendment) Act, 1995 The whole.
1995 38 ‘The Indian Statistical Institute (Amendment) Act, 1995 The whole.
1995 40 The Sick Textile Undertakings (Nauonallsauon) ‘ The whole.
© - AmendmentAct, 1995
1995 41 The Nauonal Commission for Mmormcs (/\lmndmcnt) - The whole.
CAct, 1995 - oo
1995 45 . The Research and Development Lcss {Aniendment) Act, I995_ The whole.
1004 1 The Percong With Disahilitieg (Equal ﬂnrmrmm'mq . Section 74,
‘ Protection of Rights and Full Participation) Act, 1995 '
1996 2 The Uttar Pradesh State Leglslature (Delegation of Powers) The whole.
Act, 1995 :
1l996' 15 The Conservation of Foreign Exchange and Prevention of ~ The whole.
_ Smuggling Activitics (Amendment) Act, 1996
1996 16 The Prevention of llicit Traffic in Narcotic Drugs and "~ The whole.
. Psychotropic Substances (Amendment) Act, 1996 '
1996 20 ‘The Supreme Court and High Court Judges (Condmons of The whole.
- Service) Amendmeni Act, 1996 ;
1996 ‘21 The Representation of the People (Amendment) Act, 1996 The whole. .
199 2 The Deposntones Act, 1996 ' Section 30
‘ and the -
. , » , v Schedule.
1996 23 The Coal Mines P-rovideﬁt Fund and Misc‘ell'ancuus Provisions The whole.
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- 1996 24 ‘The Industrial Disputes (Amcnd’mcnt) Act, 1996 ’ . The whole.
1996 25 The Employees, Provident Funds and Mlsccllancous The whole.
‘ Provisions (Amendment) Act, 1996 ' N ,
199G 29 The Representation of the Pcople (Second Amendment) - The whole.
' Act, 1996 . ‘
1996 34 The Workmg Journalists and other Newspaper Employees . = The whole.

(Conditions of Service} and Miscellaneous Provisions
(Amendment) Act, 1996

199G 35 The Income-tax (Amendment) Act, 1996 The whole.

1996 36 The Delhi De"elopinem (Amendment) Act, 1996 - The whote.

1997 1 e Indian Comract (Améndmm\t) Act, 1996 y : Thc whole.

1997 ‘the Apprentices (Amendmen!) Act, 1996 o The whole. -
1997 5 The (,ompzamc's (Aimndmem) Act, 1996 : T The whole.

1997 ' 6 The Special Court (T. ial ofOffences Relating oo “The whale.
‘  Transactions in Securiiies) Amendmeni Aci, 1997

1997 7 'The Industrial Reconstruction Bank (’ lransfer of Undcrtaklnés Section 14,
: - - and Repeal) Act, 1997 ,

1997 8 The Depositories Rclated Laws (Amcndmcm) Act, 1997 - The whole.
1997 14 ‘The Income-tax (Amendment). Act, 1997 ' ~ The whole.
1997 15 The Port Laws (Amendment) Act, 1997 ' -~ The whole,
1997 16 ‘'The National Highways Law (Amendment) Act, 1997 - Thewhole.
1997 18 The National Commission for Safai Karmmhans k - The whole.
E (Amendment) Act, 1697 S
1997 23 The Reserve Bank of India (Amendment) Act, 1997 ‘ The whole.
- 1997 28 The Rice- Mlllmg Industry (Regulation) Repeal Act, 1997 - “The whole.
1997 29 The Seamen's Provident Fund (Amendment) Act, |997' " ‘I'ie whole.
1997 32 The Indira Qandhi National Open Umvcrsxty (Amcndment) * ‘The whole.
o Act, 1997 , L
1997 -35 The Presidential and Vice- \Presldemlal l‘lecuom B .Thc whole.
o (Amendment) Act, 1997 R
1008 4 The f‘nnhnnenrv F‘unfl of India (Amendmient) Act, 1908 o ~ The whale.
1998 - 7 The Income-tax (Amendmcnl) Act 1998 . The whole.
1998 9 The Merchant Shipping (Amendmem) Act, 1998 ‘ The whole.
1998 10 The Employees' Provident Funds and Miscellaneous _ ‘the whole.
: Provxsmm (Amendment) Act, 1998 )
1998 11 “The Payment of Gratiity (Amendmcnt) Acl 1998 The whole.
1998 12 The Representation of the People (Amnendment) ‘Act, 1998 ‘The whole.
1998 18 The High Court and Supreme Court Judgt/:s , , The whole.
, (Conditions of Service) Amendment Act, 1998 S
‘1998 22 The Electricity Laws (Amendment) Act, 1998 - - , * The whole.
1998 23 TheInterest on Delayed Payments to Small Scale The whole.
S . and Ancillary Industrial Undertakings (Amendment) Act 1998 _
1998 24 The Beedi Workers Welfare Cess (Amendment) Act, 1998 The whole.
- 1998 25 . The President’s Emoluments and Pension (Amendmenl) ~ “The whole.

Act, 1998.
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1998 26 The %alariés and AlIoQahccs of Officers of Parliament ‘ The whole,
(Amendment) Act, 1998 . )
" 1992 27 The Governors (Emoluments, Allowances and Privileges). The whole.
Amendment Act, 1998 « »
1998 28 The Salary, Allowances and Pension of Members of The whole.
. Parliament (Amendment) Act, 1998
1998 29 The Gilficlds (Regulation and Development) Amendiment The whole. |
Act, 1998 .

THE SECOND SCHEDULE
(:See section 3)

AMINDMINTS
"Year  No. Shorttile " Amendments T
i 2 3 I
1925 39 ‘The indian In Schedule 1, in Part 11, in entry (6), for the words

Succession Act, 1925 “grandparents’  children”, the -~ words

“grandparent’s parents’ children” shall be
substituted.
1974 2 The Code of In the First Schedule, (or the entries relating to o y
Criminal Procedure, section 377, the folluwmg entries shall be ‘ ' 3
1973 substituted, namely:-— '
| 2 3 4 5 6
©““377 Unnatural Imprisonment for cognizable Non-  Magistrate of | '
offences  life, or imprison- bailable the first class.”. ‘ '

P

ment for ten years
and fine.




